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(b) the rtuons for taking them ovcr̂

(c) how they are managed now ; and

(d) the amount spent by Govern­
ment on their management?
Th« Mlalfttr of Revenue and Civil 
Bîenditure (M. C. Shmh)i (a) to (d). 
A statement is hdd on the Table of the
House. 'Appendix III, annexure
No. 7 1.
Shri S. C. SamanU : May I know 

how the balance-sheets of these govern­
ment-managed companies compare with
the balancc-shccts of the ordinary insurance
companies ?
Shri JVL C. Shah : As  a  matter

of faa, when insurance company is taken 
over, an  administrator is  appointed and 
effon  is  made to get  a report  from 
the  administrator  about  amalgama­
ting 'that  in  surance  company with 
any  other good  insurance  company. 
Therefore, it is not possible to tell the hon. 
Member how this works out.  As a matter 
of fact we are just trying to bring down 
ihe cost of administration and the expense 
ratio and if  possible, to  amalgamate 
with other good insurance companies.  All 
these  insurance  companies  were  taken 
over by  the  administrator  because 
their expenditure ratio was very high and 
there was mismanagement.

Shri S. C. Samanta : May I know how
many  such  insurance  companies  have 
been taken over and been amulgamatcd by 
Govenmient ?

Shri M. C. Shah : Wc have taken 
over in all te i companies and administrators 
have been appointed.  Some of the com­
panies have been amalgamated.  In Mysore 
an insuraj Cw company has bee i amalgamated 
Mith the Prithwi  Insurance Co. Madras. 
The  busiress of the National Mercantile 
Irsurarcc Co mpany has been transferred 
t(̂ the Mercantii In<;urancc Company Ltd., 
ard somt* others have been ordered by the 
court to be taken to liquidation.

Shri S. C. Samanta; As regards my
first  supplementary qucstin I  want to 
know whether the expenditure that is being 
ircurrel by the Government  is in any 
way more or less comparable with other 
ordirarv insurance companies.

Shri M. C. Shah : 1 he Cover’ men 
does tun  spend a ythinc o’l the adminis­
tration.  Tĥ  administrP.tor’s pay < omes 
out of the funds of ths insura v e com­
panies.  As a matter of fact,  we have 
take 1  over these companies in order to 
brin<? them under j'ood ma âreme t and 
to  brine down the  expenditure  ratio. 
So, it tak?s some time to brin? about these 
results'*.  '

» Shri M. S. Gurupadaawamy :  Just
ô̂% the Minister  that the insurance 
companies  are taken  over by  Govern­
ment  to bring  down  the  expenditure

ratio and also to bring about good  mana<̂ 
gement.  Is  it  true  that  after the 
Jupiter and Empire of India  Insuiance 
'Companies were tiŷenover by Government 
and after some years of government mianage- 
merit ard control the expenditure has in­
creased and the business has also suffered?'

Shri M.C. Shah: The expenditure hag. 
not increased, rather, the Empire of India 
Insurance Company is showing good results 
after it was taken over by the administra­
tor. With rtgard to the Jupiter Ir surance 
Company also because if is general insur­
ance ousincss there are cerlian difficulties. 
Otherwise the expenditure ratio has alrcâ 
dy been brought down  and  niismcnage- 
ment has been replaced by good manage­
ment .

Shri M. S. Gurupadaawamy : May
I know how far the expenditure has beetn 
cut down in these two conmanies after they 
had been taken over by Government ?

Sliri M. C, Shah i I would refer the- 
hon. Member to the balance sheets already 
published.

Mr. Speaker : I think 308 is an im­
portant question and it should be answered.

Scheduled Castes and Scheduled!
Tribes

*308. Shri P.N.RaJabhoj: Will the 
Kiinister of Hovne Affairs be plccsed to- 
state whether the Scheme for providing 
Housing facilities to  Scheduled Castes 
and Scheduled Tribes submitted by the 
Comxnitsioner for Scheduled Castes and. 
Tribes has been included in the Second 
Five Year Plan  ?

The Deputy Miniatec* of 
AfTai|>8 (Shri Datar): The Commissioner
for Scheduled Castes  and  Scheduled 
Tribes has made certain general proposals 
which are at present under consideration.

Shri Nanadas: May I know whether
the Planning Commission also is consider­
ing this question?

Shri Datar: The Commissioner for
Scheduled Castes and Scheduled Tribes 
has made a recommendation that Rs. 10 
crores should be reserved for the housing 
of Harijans in the Second Five Year Plan.. 
This matter will go to the Planning Com- | 
mission as early as possible.

Shri B. S. Murthy: May I know
whether the recommendations made by 
the Commissioner have been communicated 
to the State Governments and if so, whe­
ther the State Governments have given 
their own orpinion on the recommenda­
tions ?

Shri Datar: The State Govern­
ments have to be informally consulted and 
they can only agree then.




